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0. 323 ZONE BENCH, PUNE
‘ APPEAL No. of 2025
N ARCELINO FERNANDES ...APPELLANT
VERSUS
STATE OF GOA AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE APPELLANT

I, MARCELINO FERNANDES, Son of late Paulu Fernandes, age 62 years,
Resident of Madhalawada, Arambol, Pernem, Goa, the Appellant above

named, do hereby on solemn affirmation state and submit as under:-

1. I say that [ am filing the present affidavit to place on record before
this Hon'ble Court the copy of the Register of Construction Licenses
issued by the Village Panchayat of Arambol for the year 1977-80
and 1985-1990, which remained to be placed by the Appellant
before this Hon'ble Court and this document shall assist this
Hon’ble Court in proper adjudication of the subject matter. I say
that the aforesaid documents were not placed before the GCZMA
and so also whilst filling of the captioned Appeal inasmuch as
Appellant did not have the same in his possession. I say that it was
only ~when  Appellant conducted  detailed inquiries/

investigation/search qua the old documents of the subject matter

Q&W
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structure that the Appellant was able to lay hand on the aforesaid
documents.

Copies of the Register of Construction Licenses issued by. the
Village Panchayat of Arambol for the year 1977-80 and 1985-1990

are hereto annexed and marked as “ANNEXURE A-COLLY”.

. I say that the said register of the year 1977 to 1980 at Sr. No. 15
record the name of the Appellant against whose name Construction

License were issued by the village Panchayat of Arambol on

14.02.1982 for the purpose of construction of Two Guest House

A
As far as the register of the year 1985-1990 is concerned the narfj&> Q\ﬁ\(‘\s\

&
2«3&
ll’

of the Appellant is duly reflected at Sr. No. 7 against whose na

license was issued by the concerned village panchayat on
12.12.1989 for the purpose of reconstruction of the strcuture. The
Appellant is filing the present affidavit seeking leave of this Hon'ble
Court to place on record the copies of the Register of Construction
Licenses issued by the Village Panchayat of Arambol for the year

?.

1977-80 and 1985-1990.

. I say that the aforesaid documents fortifies the contention of the
Appellant that structure of the Appellant has been in existence since

much prior to the year 1991 as relevant construction license for the
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o SHRI FRANCIS D'
UL Identified by me : NOTARY FGt ADI TALUKA

construction of the said structure was duly obtained by the appellant
before the year 1991 and so also was the reconstruction license
obtained by the appellant qua the said structure prior to the year

1991,

4. 1 state that the contents of all the paragraphs of the affidavit for

placing on record additional documents are true top my knowledge.

Solemnly affirmed at P oa on this 10" day of November 2025.
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